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Title : Irregular supply of power in rural and urban areas of Uttar Pradesh and other parts of the country.
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MR. CHAIRMAN: Madam, this is a State subject and it should be mentioned in the State Assembly. Madam, please take your
seat.

et SrRer : H Tg Fe Tl § o O it % AU I5T WA A how WA @RI RN ST AT
3H SIS TAAAA el ekl =R, a8 Hell SH oRE 1 NS oy WHN T & dlfeh deohred 38 TAfd
H gUR 3T THl

MR. CHAIRMAN: The House stands adjourned to meet on July 20, 2009 at 11.00 A.M.
18.14 hrs.
The Lok Sabha then adjourned till Eleven of the Clock

on Monday, July 20, 2009/Asadha 29, 1931 (Saka).

* 8€J* This part of the speech was laid on the Table
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